Al TEM NO. 101- PH COURT NO. 10 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQO(s). 8142 OF 2011

RAJAN PURCHI T & ORS. Appel | ant (s)
VERSUS

RAJ. UNI V. OF HEALTH SCI ENCE & ORS. Respondent ( s)

(Wth appl n(s) for inpleadnent and vacating stay)

WTH CGivil Appeal NO 8143 of 2011

Cvil Appeal NO 8144 of 2011

Cvil Appeal NO 8999 of 2011

(Wth appln(s) for directions)

SLP(C) NO 24967 of 2011

(Wth appln(s) for deleting the name of respondent and directions
and

with prayer for interimrelief and office report)

SLP(C) NO 25353 of 2011

(Wth appln(s) for permission to place addl. docunents on record
and

del eting the name of respondent and with prayer for interim
relief and

of fice report)

Date: 11/04/2012 These matters were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE A K. PATNAI K
HON BLE MR JUSTI CE SWATANTER KUVAR

For Appellant(s) Dushyant A. Dave, Sr. Adv.
Pal | av Shi shodia, Sr. Adv.
S. Udaya Kumar Sagar, Adv.
Bi na Madhavan, Adv.

Vi nita Sasi dharan, Adv.
for s. Lawyer’s Knit & Co.
P. S. Narsi nmha, Sr. Adv.
J.S. Bhasin, Adv.

T. Mahi pal, Adv.

U U Lalit, Sr.Adv.
A. Venayagam Bal an, Adv.

Mani nder Si ngh, Sr. Adv.
Rashm Priya, Adv.

. Gaurav Sharma, Adv.
M. Shivaji M Jadhav, Adv.
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For Respondent (s) Anr endra Shar an, Sr. Adv.
Amit Kumar, Adv.

Atul Kumar, Adv.

Rekha Bakshi , Adv.

Shai | endra Kumar Panday, Adv.

s S§FSSS

Jasbir Singh Mlik, AAG



Manj u Jana, Adv.
M 1ind Kumar, Adv.

Naveen Kr. Chauhan, Adv.
Rahul Si ngh Chauhan, Adv.
Mandar K. Narwane, Adv.
Praveen Swarup, Adv.

Raj endra Soni, Adv.
Anur adha Soni, Adv.

Abhi nav Mukerji, Adv.
P. K. Jain , Adv
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M. Gaurav Agrawal, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Heard | earned counsel for the parties.

The matters renai ned part-heard.

(O P. Sharma) (Deepak Mansukhani) (MS. Negi)
Court Master Court Master Court Master



